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IN THE CENTRAL ADMINISTRATIVE TRIZUNAT, HYDERARM‘; BRNCH AT HYDERABAD -
0.A.NO. (90'),-—/93

Date of Order: 6/7-93
Between: 2
I

1., Divisional Failway Menager, (LG)
Soutn Cent;ral Railway, Secunderabad,

2. Permanent oy Inc-nctor (Zon)d
5.C.Rly, Secunderabad.

3. Chiefl Signal ‘Inspector,

Signal & Telecommunication Departnent
S.C.Rly, Secunderabad.

.o Applicants.,
and
1. Azam AL
2. Presiding Cfficer, Labour Court,
Narayanaguda, &.P.Hyderabad. :
.o -Re-spondents.
Fer the happlicantsL Mr.M.lL:.Devraj, SC for Rlys; ~
.For the Resi:ondents; .
CORAM3 '

THE HON'BLE M. JUSTICE V.NEIELADRI RAQC : VICE CHAIRMAN
o AND o
THE HON'BLE MR.P.T.TTRUVENGADAM ¢ MEMBEF.(ADMI)

The Tribunal made the following Order:-

Admit. The operation of the order dat.ed 11-3-92
in C.M.P.No, 2L 73} /89\13 suspénded until further orders.

Issue notice to the kespondents.

Post the case on 6,9,.93,

1. The Divisional Railway Manager (B. G) S.C.Rly, Secunderabad. »
2. The Pérmanent way Inspector (Con) S.C. Rly. Secunderabad. -
3. The Chief Signal Inspector, Sighal & Tel ecommunication
Department, . 5.C.Kly, Secunderabad.
The Presiding Officer, Labour Court, Narayanaguda, Hyderabad.
One copy to M. N“R".Dev:aj, 8C for Rlys. CAT,Hyd.
One copy- to' MLt .
One spare- cop
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IN THE CENTRAL ZDVINISTRATIVE TRI BUNAL
HYDERABAD BENCH AT HYDERABAD

THE HON'BLE ME.HUSTICE V.NEELADRI RAC
VICE CHZIRMaN

T

, _AND

THE HON'BLE Mk{A.B.GORTY i MEMBER(AD)

\ ' ' AN

THE HON'BLE M

T .CHANMDRASEKHAR REDLY

_ MEMBER(J) -
J AND "

‘ : " THE HON'BLE MR.P,T.TIRUVENGADZM :M(A)

£

Dated : b - 7] _1903

ORDER/ JUBGMENTT

MoAo /Rul..” C.h. No,
in
rd
0.a.No. 607{ Q3 -
T.&.No.. (w.p. )

Admitted and Interim directions
issued S

T

. — 'blﬂd
. o4 inistrative 1o :
Dispdpsed of with Imﬁl\o?fg:c’p'\.rc“ i

' Dismissed 993 -
Dism}issed as withdr wb 79JUU '
Dismjssed for default!, 1y RE

HYDERALA -

- Rejedted/ Ordered !
No order as to cost
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